
lt~5~ w 9- Copy to: - 
1. Notice Board 
2. Reception 
3. Record File 
4. VVebsite: www.nclal. nic.ia 

By Order 

,,pfiRegisrar 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 
DAILY CAUSE LIST DATED 26.11.2018 (Monday)  

Court 111  
10:30 AM  

In the court of Hon'ble Mr. Justice Bansi Lal Bhat, Member (Judicial). 

ForAdmission (Fresh Cases) 
S. No. Case No. Name of the parties Counsel for 

Appellants 
Counsel for 
Respondents 

1.  Cornp. App. 
(AT) (his) No., Vs. 
716 of 2018 

AKME Raaga Fiats Buyers Association 

Hari Kislian Sharma & Ann. 

Apoorv Gupta 

2.  Competition 
App. (AT) No. 
84of2018 

Uttarakhand Agricultural Produce 
Marketing Board 
Vs. 
Competition Commission of India & 
Ors. 

Vikram Sobti 


